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PUBLIC NOTICE

Date 15.10.2024

The Oppositon Hearing posted before Mrs. Abirama Sundaravalli, Assistant
Registrar of Trade Marks,GI,CR , Mrs.Lakshmi.B Assistant Registrar of Trade
Marks,GI,CR , Mrs. Sarika Sakharam Kadam, Assistant Registrar of Trade
Marks,GI,CR , Mrs. M.Mahalakshmi, Assistant Registrar of Trade Marks,GI,CR
Mr. Venkatesan Rajamani, Assistant Registrar of Trade Marks,GI,CR , Mr.
Manjunath M. Yaradakeri, , Assistant Registrar of Trade Marks,GI,CR , Trade
Marks,GI,CR Registry, chennai in contested (Opposition hearing) matters and Post
registration matters (TM-P) Hearing before Mrs.B.Kayalvizhi Deputy Registrar of
Trade Marks,,GI,CR on 15.10.2024 stands adjourned due to Heavy Rain and govt
Metrological Department has issued Orange and Red alert for Chennai . The next
date of hearing would be intimated soon.

B.k YAL

Deputy Registrar Of TradeMarks,GI,CR
Head Of Office Trade Marks
Registry Chennai.



